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PART I—S8ection 2

Covernment of India Notifications relating to Appointments, Promotions, etc.
(other than the Ministry of Defence) '

. PRIME MINISTER’S SECRETARIAT
New Delhi, the 22nd IPebruary 1950

No. F. 21/581/49-PMG.—On transfer to the Cabinet
Becretariat, Dr. Gyan Chand, relinquished charge of his
duties a8 Officer on Special Duty in the Prime Minigter’s
Secretariat on the lorenoon of the 13th February 1950.

| A, V. PAL -
Principal Private Secy.

g

New Delhi, the 23rd[24th February 1950
No. F. 21/638/50-PMG.—The services of Shri A. V. Pai,
Principal Private Secretary to the ITrime Ministpr, Are
placed at the disposal of the Ministry of Communications,
with effect from st March 1950 (F.N.).

K. RAMAKRISIINAN, Asstt, Private Secy.

SUPREME CQOURT OF INDIA
New Delhi, the 24th February 1950

No. F. 33/2/50-8.0.A.—1In pursuance of the provisions
of Rule 8 of Order VIII of the Suprcme Court Rules the
Hon'ble the Chief Justice of India has bcen plessed to
appoint, with effeet from the 24th Icbruary, 1950, until
further orders, Mr. C. M. Rao, B.A., I3.L., of the offico
of the Bupreme Court of Indis, "to be a Commigsioner be-
forc whom affidavits may be sworn.

P. N. MURTY, Registrar.

MINISTRY OF HOME AFFAIRS
New Delhi, the 22nd February 1950

No. 10/71/49-Admn.—Mr. 8. . Pandya was sppointed
to officiate as a Supervisor, Essentinl Supplies Schome,
Ministr{y of Home Affairs with effect from the 10th

February 1948 to 16th July 1948.

KARAM CHAND, Under 8ecy.

New Delhi, the 22nd February 1950

No. 29/40/49-Police-II.—The gervices of Mr. K. N.
Mukherji, I.P.S., Superintendent of Tolice in the Wast
Bengal Branch of the Delhi Special Police Fetablishment,
werc placed at the disposal of the Government of Rajas-
than Union with effeet from the afternoon of the 16th
July 1949, SRR
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New Delhi, the 24th February 1950

No. 2;{21 /49-Police IL.—Mr. M. Krishnamurthy Nayudu
of the Madras Police hag been appointed as Superinten-
dent of Police in the Madras Branch of the Delhi Bpecial
Police Establishinent with cffect from the forenoon of the
6th February 1950.

New Delhi, the 27th February 1950

No. 40/276/49-Police IL.—Mr. Anjani Bir Prasad, Indian
Police Service, is appointed as Central Intelligence Officer,
Uttar Pradesh, Lucknow, with effect froma the forenoon of
the 7th February 1960.

U. K. GHOSHAL, Dy. Becy.

New Delhi, the 24th February 1950

No. 7/1/60-A.1.8.—The services of the following proba-
tioners of the Indian Police Serviee have been placed at
the disposal of the State Government mentioned against
their names with effect from tha 1st Februsry, 1950:—

Bihar

1. 8kri Jyoti Mohan Sukla.

Madhya Pradegh

5. V. Tankhiwale:
M. (. Gavai.
K. L. Diwan.

. Bhri
. Shri
. Shri

[

Madras

Shri 8. Venugopala Rso.
Shri Lam James Victor.
. Bhri Susai Michael Ding.
Shri P. 8. Viswanathan.

[ alite -2 SR =

West Bengal

Bhri
Shri
Shri

Panna Lal Dhar.

Arun Bikash Chowdhury.

Ajit Kumer Banerji.

. Shri Satyendra Chandra De Chowdhury.
. 8hri Phanindra Nath Banerjee.

. Shri Bighnucharan Bagehi,

. Shri Arun Chandra Sinba.

. 8hri Nijhar Ranjaﬁ Bose.

. Bhri A. K. Moitra,

. Bhri Kalyan Bhusan Chakraborti.

. Bhri Bailendranath Bhattacheryya.

R. C. DUTT, Dy. Secy.

© W ;e
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MINIETRY OF EXTERNAL AFFAIRS
New Delhi, the 28rd February 1950

No. 62-.F8P,—The féllowing officers have been appointed
to the Indian Fereign Service on probation with effect
from the dates shown sgoingt each:—

(1) Miss C. B. Muthamma, 28th September 1949,

(2) 8hri B, Deva Ruo, 27th September 1049.

(3) Shri A, K. Mitra, 27th Sepiember 1949,

(4) Shri M. Rasgotra, 27th September 1049,
New Delhi, the 27th February 1950

No, 66-F8P.—8hri B. R. Sen, I1.C.8., Minister, Embagsy
of India, Washington, has been appointed Charge 4’ Affaires
ad interim at the Embassy, with effect from the forenoon
of the 14th January, 1850.

No. 67-FBP.—My. Drithi Singh, formerly Higher Execu-
tive Officer in the office of the High Commissioner for
Indin in United Kingdom, London, has been appointed as
an Attache in the Ministry of External Affairs with effect
from the 30th January, 1950.

M. K. NARAYANAN, Under Becy.

New Delhi, the 23rd February 1950

No, 83-E.—Mr. H. E. Richardson, C.I.E,, O.B.E,
Indian . Trade Agent, Gysntse wnd Officer-in-Charge,
Indisn Mission, Lhasa, was granted leave on average pay
for 1 month 8 days with effect from the 1st December
1949. '

The Ministry of External Affairs notification No. 18-
E(P), dated the 17th January 1950, is hereby cancelled.

New Delhi, the 25th February 1950

No, 64-E(P).—~Ilt. Col. K. H. A. Gross, Indian Medical
Bervice, an Agency Surgeon, was granted leave opn average
pay for 8 months combined with leave on half average pay
for 1 year and 8 months, with effect from Tth February,
1047, preparatory to retirement.

New Delhi, the 27th February 1950

No. 86-ADI.—Mr. N. Bubramanian of the Central
Secrgtarint Hervice, Class II, a temporary substantive
Superintendent in the Ministry of External Affairs is
granted earned leave for 556 duys with effect from the 6th
Februnry, 1950, with perruission to prefix Sunday, the §th
February, 1960 and suffix Sunduy, the 2nd April 1950 to
the leave.

No. 70-ADI.—Mr. I. E. Thomas of the Central
Sceretariat Service, Class 11, a temporary Buperintendent
in the Ministry of Kxternal Affairs is granted leave on aver-
age pay for two months, with effect from the forenoon of

the 1st February 1950,
J. 8. MEHTA, Under Becy.

——— —

New Delhi, the 27th February 1950

No. 68-BE.II.—-Mr. D. Murugesan, a Superintendent in
the Ministry of External Affuirs is appoinfed Vice-Consul
of India at Zehidan, with effcet from the forenoon of the
bth February, 1080, ‘

No. 89-B.JL—Mr. N. (. Abhyanker is appointed as
Attache in the Embassy of India in the United Btates of
America, Washington, with effect from the 26th December.
1949,

DEVI DIYAL, Dy. Secy.

MINISTRY OF STATES
New Delhi, the 28rd February 1950

No. 26-8,—Bhri B. N, Mchta, I.C.8. lately Regional
Commisgioner and Chiet Miniater, Vindhys Pradesh
agsumed charge of the post of Chief Commissioner,
Vindhya Pradesh with effect from lgt J anuary 1950. He
relinquished charge of that post on the forencon of the
20th Januery 1950, from which date his services are re-
placed at tho disposal of the Government of Madhye
Pradesh,

N. N. IENGAR, Under Secy.

MINISTRY OF REHABILITATION
New Delhi, the 14/17th February 1950

No. 2-Admn.(A)/20/48,—8hri H. R. Bhalla, & temporary
Buperintendent in the Ministry of Rehabilitation, has been
granted an extension of leave on average pay from January
19, 1950, to Febhruary 15, 1950. On the expiry of this
leave, his services wifl be repluced at the disposal of the
Ministry of Industry and Supply.

K. J. GEORGE, Asstt, Secy.

New Delhi, the 23rd/24th February 19650

No. 1(84)R¥/40.—Mr. M. C. Puri was appointed as
Senior Pay Officer in Relief Camp, Kuruksheirs with cffect
from the Bth August 1949, to the B5th December 1949
AN,

2, This cancels thig Ministry's notification No. 1(84)RF/
49, duted the 17th October 1949, published in Gazette of
India, dated the 5thgNovember 1949.

M. R. THADANI, Under Becy.

MINISTRY OF FINANOCE
DeparTMENT or FCONOMIG AF¥AIRS

New Delhi, the 24th February 1950

No, F.6(188)-F.IF/49.—Mr. N. C. Mitra, Deputy Chief
Assayer, Indis Government Mint, Caleutta was granted
earned lecave for 31 days with effect. from the 8rd November
1949, with permisgion to prefix the holiday on the 2nd
November 1949, and to suffix Sunday the 4th December
1949, to his leave, .

. H. 8. NEGI, Dy. Secy.

MINISTRY OF FINANOE (REVENUE DIVISION)

CusToMs ESTABLISHMENT
New Delhi, the 25th February 1950

No. 10.—Mr. W. B8aldanhs, a permenent Prinecipal
Appraiser of the Bombay Custom House, now officiating
as Under Secretury, Central Bosrd of Revenue, has been
confirmed as sn Assistant Collector of Customs in the
Indian Custorns Serviee, with effect from the 1st May
1049, vice Mr. 8. E. Coelho retired,

TwcoME-TAX FESTABLIBEMENTS
New Delhi, the 25th February 1050

No. 15—Mr. B. H. Dashputre, officiating Appellate
Asgistant Commissioner of Income-tax, has been granted
leave on average pay for four months with effect from the
1st February 1950, prepuratory to retirement.

INDATRJIT SINGH, Dy, Seey.
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MINISTRY OF FINANOE (DEFENOE)
New Delhi, the 25th February 1950

No. B619-Accts/AN,—Shri A. C. Chakravarty, a permu-
nent Deputy Assistant Controller in the office of the Con-
troller of Army Factory Accounts, Caleutta, is transferred
to the pension establishment with effect from 16th February
1950 (F.N.) on attaining the age of superannuation.

5. JAYASANEKAR,
Joint Finsneial Adviser.

OENTRAL BOARD OF REVENUE
CextgrAr, EX018n FSTABLISHMENTY
New Delhi, the 25th February 1950

No. 8.—On his transfer from Pakistan Mr. Mohd. Saleh,
a substantive temporary Assistant Collector of Central
Excise in the Central Fxeise Collectorate, Muadras, was
granted leave on average pay from 9th September 1947 to
11th December 1047.

T. 8. RAMASWAMI, Under Becy.

MINISTRY OF COMMEROE
CENTrAL Tra BoArD
New Delki, the 25th February 1950

No. 306(1)-Law(Te&)/B0.—In exercise of 1{lie powers
conferred by clause (v} of sub-section (B) read with sub-
section (5) of section 4 of the Central Tea Board Act, 1949
(XIII of 1940), the Central Government is plensed to
nominate Mr. A. 8. Lall, I.C.8., Joint Secrotary to the
Government of India in the Ministry of Commerce, as
member of the Central Ten Board, vice Mr. K. K. Chettur.

Txa CONTROL
New Delhi, the 25th February 1950

No. 75(20)-Law(Tea)/49.—In partial modification of the
Ministry of Commerce notification No. 75 (20)-Law(Tes)/
49, dated the Tth January 1960, published in the Gazette
of India, Part T, Section 2 of the same dute, Mr. L. N.
Roy, Additional Financial Assistent to the Tea Controller
for India, Calcutts was granted earned leave for six weeks
with effect from the 5th December 1949 (forenoon).

——r

COMMERC14AT, FSTABLISHMENTS
New Deslhi, the 25th February 1950

No. 3-TOB(30)/49:—On relinquishing charge of the post
of Director General of Commercial Intelligence and
Statistics on the forenovon of the 16th February 1930,
Mr. T. R. Seshu Iyer, has been granted earned leave for
thirty-three days. .

No. 4-Admn/OE(28)/47.—Mr. P. M. Mukerji, Joint
Chief Controller of Imports, was appointed Officer on
fipeciul Duty in the Department of Commercial Intelli-
gence and Btatistics, Calcutta, with effeet from the 9th
February to the 15th February 1950,

2. With effect from the 16th February 1950, Mr. P. M.
Mukerji, Offieer on Bpecial Duty in the Department of
Commercial Tntelligence and Statiatics, Calcutta, has
been appointed Director General of Commerecial Intelli-
gence and Statistice, vice Mr. E. R. Seshu Iyer.

No. 16-TOA(10)/49.—Mr. N. Ganpuley relinquished
charge of the Office of Commereial Attache to the Embassy
of India, Prague, on the forenoon of the 4th November
1049, ! |

9. With effect from the same date, Mr. K, R. T.
Khilnani has been nppointed First Secrelary (Cominereinl)
to the Embassy of India, Prague.

ESTABLISHMENTS
New Delhi, the 25th February 1950

No. 9-T.0.B.(17)/49.—Mr. B. K. Mussand, Officer on
Special Duty in the Ministry of Commerce, relinquished
charge of his dutics with effect from the afternoon of Lhe
30th January 1950,

B. N. BANERJI, Dy. Becy.

E8TABLISHMENTS
New Delhi, the 4th March 1950

No. 1-Est(62)/49.—Mr. K. K. Chettur, M.A., Officer on
Bpecial Duty, in the Ministry of Commerce, relinquished
charge of his post on the ofternoon of the 9th February
1950.

‘No. 22-Est.(1),/60,—Mr. Mahendra Pal Singh, officiating
Chief Superintendent, Ministry of Commerce has been
granted leave on average pay for one month with effect
from the 1st February 1950.

U. L. GOSWAMI, Dy. Secy.
—p——"y

MERCHANT SHUIPPING
New Delhi; the 25th February 1950

No. 10-M.1(28)47.—Mr. Hem Chandra Raut, Temporary
Ship Surveyor, Mercantile Marine Department, Bombay,
has been placed on deputafion in the United Kingdom to
receive training under the Ministry of Transport with
‘effect from the 11th Xebruary 1950, and wuntil further
orders.

New Delhi, the 4th March 1950

No. 2-M.I(22)/49.—Mr. A. J. B. Dunn, Ship Burveyor,
Mercantile Marine Departient, Bombay, has been granted
leave on average pay for 8 months combined with leave on
halt average pay for one year and 8 months, preparatory
to retiremont, with effect from the 19th October 1949,

H. C. SARIN, Dy. Secy.

————e

Exrort TRADE CONTROL—ESTABLISHMENT
New Delhi, the 25th February 1850

No. 115-OW(8)/49.—In  supersession of para. 2 of this
Ministry’s notification of even number, dated the 10th
Beptember 1649, Mr. H. D. Gupta, Enquiry Officer in the
office of the Chief Controller of Exports, New Delhi, was
gronted esrmed leave for 60 days with effect from 2Tth
June 10949, with permisgion to. prefix Sunday, the 26th
June 1949, thereto.

N. 8EN GUPTA, Assth, Secy.

IMPoRT TRADE CONTROL
New Delhi, the £th March 1930

No. 7(3)-ITO/60.—Mr. 8. N. Bannerji, Deputy Chief
Controller of Imports in the Office of the Chief Controller
of Imports, New Delhi, was granted leave on average pay
for 22 days with effect from the 16th December 1049,

M. A. MULKY, Under Secy.

MINISTRY OF FOOD
New Delhi, the 21st February 1950

No. 270.—Mr. (. P. Banerji, M. A,, M.Sc., Assistant
Director, has been appointed to officiate as Secretary to
the Foodgrains Procurement Committee, Ministry of Food,
with effeet from the forenoon of the Tth Februa:ry 1050,
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New Delhi, the 22nd February 1950

No. 271.—Mr. B. L. Trikhs, 13.A., Assistant Direclor
of Movements, Ministry of Food, was granted earned
leave for 14 daye from 27th November 1949, to 10th
December 1949.

The scrvices of Mr. Trikha woere ferminated on the
expiry of the above leave, '

No. 272.—Mr. E. N. Mangat Rai, 1.C.8., Director
General TFood and Civil Supplics, Government of the
Punjab, has been appointed as Officer on  8pecial Duty,
Ministry of Food, with effoct from the afternoon of the
20th February 1950.

N. ¢. MUEKERJI, Under Secy.

MINISTRY OF EDUOQATION
ARroHmOLOGY
New Delhi, the 25th February 1950
. No. F.3-48/48A.2.—The Hon'ble Colonel I’eer Mohd.

Khan, Education Minister, Government of Jammu and
Kashmir has been nominated to scrve as a member of the

Central Advisory Board of Archeology in pluce of Ali-

Merta-bag Imadud-Daulash Yaminul Mulk Nawabzada
Yrince Colonel Reshiduz Zafar Khan Bahadur of Bhopal.

. N. KIRPAL, Dy. Secy.

MINISTRY OF HEALTH
" New Delhi, the 28rd February 1950

No. ¥. 30-14/60-MI.—The undermentioned gentlemen
oeased to hold the honorary appointments shown agninst
their names, on the Personnl Stuff of Iis Fxcellency the
Governor-Gencral, with effect from the afternoon of the
25th January. 1950:—

1. Major-General A. N. Sharma, M.B., B.S.(Pb.),
D.T.M.&H. (Lond.), D.P.H.(Eng.), Hohorary
Burgeon. :

" 9 Major-Genersl D. R. Thapsr, M.D.(Edin.),
D.T'M. & H.(Lond.), Honorary Burgeon.

3. Colonel B. P. Baligs, M.B., B.S.(Mad),
F.R.F.P.S.(Clas), F.R.C.S. MR.CP.(Irel),
D.T.M. & H.(Lond.), Honorary Surgeon.

4. Colonel R. K. Tandon, M.B., B.S.(Allah),
M.R.C.P.(Lond.), Honorary Surgeon.

5. Colonel 8. L. Bhatia, M.C.,, M.A., M.D,
B.Ch.(Camb.), M.R.C.8.(Eng.), F:R.C.P’.(TLond.),
Honorary Surgeon.,

6. Dr. R. V. Rajnm, M.B., B.S.(Mad.), M.R.C.P.
(Edin.), Honorary Civil Surgeon.

Dr. Gokul Narayan Vyas,- M.D., M.R.C.P.(E.),
Honorary Civil Burgeon.

8. Dr. Amalanands Dag, M.B., M.R.C.8.(Eng.),
M.R.C.P.(Liond.), Honorary Civil Burgeon.

9. Dr. B. V. Srinivasan, M.B., C.M.(Mad.), Honorary
Ophthalmic Surgeon.

J. N. BARSENA, Under Secy.

~3

MINISTRY OF AGRIOULTURE
. New Delhi, the 23rd February 1950

“No. F. 1-14/560-L.R.—Shri J. 8. Ponnish is appointed,
orders, to u temporary post of Depuly
Director of Statistics in the. Central Tractor Organisation
with effect from tha 1st December 1949.

New Delhi, the 24th February 1950

¥o, ¥. 1-120/49-L.R.—Mr. H. R. Ramekar is appointed
to a temporary post of Assistant Agricultural Engineer i
the Central Tractor Organisalion with effect from the 1si
February 1950,

No. F. 1-192/49-L.R.—Mr. C. 1. Advani relinquished
charge of the post of Assistunt Director of Stores in the

Central Tractor Organisation with effect from the 1st
February 1950,

Mr. H. L. Bahl, temporary Stores Officer in the Central
Tractor Orgunisation is appointed as Assistunt Dircctor of
Stores in the Central Tractor Organisation with effect from
Ist February 1950 vice Mr. . D. Advani.

Mr. P. P. Singh is appointed, until further orders, to a
temporary post of Stores Officer in the Central Tractor

Organisntion with effect from 1st February 1950 wice
Mr. H. L. Bahl. '

8. V. JOBHI, Dy. Secy.

New Delhi, the 28rd February 1950

No. F. 8-2/50-Oom.—In pursuance of section 4(X) of
the Indian Cotton Cess Act, 1023 (XTV of 1928), the
(Je_ntrul Government is pleased to appoint Shri A. 8. Lall,
Joint Sceretary to the Government of India, Ministry of
Commerce to be an additional 1nember of the Indian

Central Cotton Committee, Bombay, vice Shri K. K.
Chettur.

New Déelhi, the 25th February 1950

No. F. 87-1/49-Oomm.—Under Rule I(18)-(28) of the
Rules and Regulations of the Indian Central Sugarcane
Committes, Shri B. P. Kedia of Megsrs. Ramuugger Cane
and Suger Co., Ltd., 7, Wellesley Road, Caleutta, has
been momirated by the Indian Sugar Mills Association to
represent the Bengal Sugar Mills Association on the Indian
Central Sugarcane Commnittee vice Mr. C. J. Goodman
(resigned) for the remaining term of Mr. Goodman’s office
i.e., upto 8lst Murch 1051,

No. F. 9-6/50-Comm —In pursuance of para. 8 (v) of the
Government of India, Ministry of Agriculture Resolution
No. I".43-11/48.Comn., dated the 21at May 1949, eonstitut-
ing the Jodian Central Arvecanut Committes, the Central
(Government is pleased to nominate Shri A. 8. Lall, I1.C.5.,
Joint Becretary to the (Government of Indin, Ministry of
Commerce, ag n tmember of the Indian Central Arecanut
Committce vice Mr. K, K. Chettur.

A. N. BERY, Under Secy.

New Delhi, the 21/25th February 1950

No. F. 1-18/80-Eatt.(I).—In superession of this Ministry's
Notification No. F. 27-100/49-Fstt. (1), dated the 16th
Doecember 1049 Mr. V. J. Ross, Assistant Supply and
Maovement Officer in the Ministry of Agriculture, was grant-
ed earned leave for 8 days with effect from the ferenoon of
1st December 1949 and extraordinary leave without puy
from the forenoon of 4th December 1949 to 15th February
1950, On the expiry of the leave Mr. Ross was appointed

. to the tomporary post of Deputy Supply & Movement

Officer in the same Ministry with effeet from the foremoon
of 16ih February 1950.

No. F. 1-112/49-Estt. (I).—Tn supersession of the Ministry
of Agriculture Notitication No. F. 1-112/49-Estt. (1), dated
the 30th December 1949, Shri €. Maya Dag, Addilional
Agrienltural Development Commissioner in that Ministry
was granted with effect from the 8rd January 1950 earned
leave for fitbecn days ecombined with leave on hulf average
pay for twenty days, with permission to relinquish his
appointment on the oxpiry of leave. Shri Maya Das was
permitted 1o prefix to the leave the closed holidays on the
1gt and 2nd Januvary 1950,

New Delhi, the 25/27th February 1950

No. F.27-106(I)/49-Estt.I.—In continuation of Govern-
ment of Tndia, Ministry of Agriculture Notification No.
F.27-106/49-Tsl.T, dated the 8th November 1049 Shri
8. D. Udhrain was granted extecnsion of leave on average
poy for 29 days with cffeet from the 3lst January 1950.
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No. F.27-108(II) /49-Estt.I.—On compulsory recall from
leave, Bhri §. 13, Udhrain wasg appointed as 6 Supcrinton-
dent in tho Ministry ol Agriculiure with effect from the

forencon of the 28rd Tebriary 1950 and punuttod to canecel
the unevailed porblon of lenve.

5. K. (JH()in; Under Secy.

— e e -

MINISTRY OF INDUSTRY AND SUPPLY

New Delhi, the 22nd February 1950

No. 26.—Mr. L. M. Ghosh, Deputy Diroctor of Inspec-
tion (Metallurgical) retired from gervice from the Ollice of
the Director of Inspection (Metallurgical), Talanagar, under
the Directorate General of Industries and Bupplies, with
effect from the afternoon of the 1st February 1950.

No, 28.—Mr. N. EKrishnagswami has been appointad to
officiate as Decputy Development  Officer  (Mechunieal
ingindering) in the Diveclorate Genoral of Indusirics and

. Supplies, Now Delhi, with effect from the forenocon of tha
" 9th February 1050.

New Delhi, the 28vd February 1850 .

No. 28.—Mr. I. N. Khanna, Deputy Director of Supplies
in the Directorate General of Industrics and Supplies, New
Delhi, hag boen granted sarned leave for 67 days with
effect from 30th Dcecmber 1949, ‘

B. K. KAUL, Dy. Secy.

New Delhi, the 22nd[23rd I'ebruary 1950

No. 2‘3.——()11 reversion {rom the Ministry of Rehubilita-
tion, . H. R. Bhalln, & permanent Assistant of the
Mlma’ow of Industry and bupply, has been appointed to
officiate as u Sypcrintendent in that Minisiry, with effevt
from the forenocon of the 16th February 1950.

SHIV DEV SINGI, Under Becy.

Bombay, the 25th Irebruary 1950

No. | BSI-2(149).—My. 1. Viswonathan, Assistant
Director (Grade II) in the office of the Textile Commis-
sloner, Bomhay is granted earncd Ieave for 24 days with
affect from the Gth Februury, 1950 to the 1st March, 1950

with permission {o prefix Sunday the 5th February, 1960
to his leave.

PREM CHAND, Under Becy.

e ———— e —— — —

MINISTRY OF RAILWAYS
(Railway Board)

New Delhi, the 22nd February 1950

No. EB0NO1/4/2.-—On travsfer from the Great Indian
. Peninsule Railway, Dr. ¢. H. H. Robertson, District
™ Medical Officer,

Officer, Oudh Tirhut Railway, with effect [rom 8rd Febtu
ary 195()

New Delhi, the 28rd 1February 1950

No. E49PM6/163/2.—Mr. M. G. Tyer, officialing Depuly
Traffic 'Manager, Grent Tndian Peningula Bm]way is
appointed to officiale as Chict Traflic Manager on that
Raflway, with offcet from 22nd Jonuary 1950,

" New Delhi, the 25th February 1950

No. E49AP1/19/2.—In pursusnce of clause (d) of sub-
gection (2) of section BBA of the Tndian Elecirieity Act
1910 (IX of 1910), the Chiel CGommissioner of lewnyg is
plensed to nominata Mr. I’. T.. Verma, Traction Supcrin-
tendent, G.LEP. Railwav, as o member of (he Central
Eleotricit; 5. Mandlik.

y Board wice Mr. G.
' 8. 8. RAMASUBBAN, Scey.

is appointed to officiate ag Chief Medical -

New Delhi, the 25th February 1950

No. EBORB3/8/2.—Mr. V. Venkatarsmayya, Rescarch
Officer (Civil), Central Standards Office for Railways ia
appointed to officiate as Deputy Chief Controller of Stand-
ardisation (Civil) in that office with offect from the after-
noon of the 18th February 1950,

No. E49TR2/8/2.—On transfer from the Great Indian
Peningula Heilway Mr. D. Sandilys Officiating Benior
Accounts Officer joined the Bengal Nagpur Railway on fthe
afternoon of 21st Januvary 1950.

G. RAMA RAU, Dy. Secy.

MINISTRY OF TRANSPORT

PorTs
New Delhi, the 22nd February 1950

No. 14-M(46)/48.—In exercise of the powers conferred by
clause (3) of Section (8) of tho Indian Ports Act, 1908 (XV
of 1908), the Central Government is pleased to guthorise
Mr. C. F. Runge to pilot vessels in the Hooghly Area.

J. K. ATAT, Dy. Secy.

MINISTRY OF INFORMATION AND BROADOASTING
New Delhi, the 20th February 1950

No. 17(68)/49-B.1(i),—Mr. D. Raghavan resumed
charge of the post of Director of Public Relations in the
Directorate General, All India Radio, on the lst February

1950, after the expiry of the period of his deputetion as
Press Attaché to the Governor Grenersl,

No. 17(88)/49-B.I(i),—Mr. A. R. BScthi, officiating
Director ot Public Relations in the Directorate General,
All Indin Radio, on being relioved by Mr. D. Raghavan,
revertod to the post of KEditor, India Speaks, with effect
Iroru the 1st February 1050. : \

New Delhi, the 28rd February 1950

No. 6(18)/48.B.I..—Mr. N. D. Matange, Assigtant
Planning Officer, Planning and Development Unit, Direc-
torate General, All India Radio, is granted study leave for
two years with effect from the 11th September 1948 to
enable him fo complete his course of higher studies in
Radio Engincering in the United States of America. This

cancels thig Ministry’s Notification of even number, dated
the 26th Seplember 1949,

New Delhi, the 27ih February 1950

No. 8(2)/50-B.II.—Mr. 8. Sanyal is appointed News
Editor, News Services Division, All Indis Radio with effect
from the 11th February, 1250.

H. P. KAUL, Under Beey.
]

New Delhi, the 28rd February 1950

No. 9(9)-Pub/49.—Mrs. Usha R. Nath, Assistant Editor
(Buglish Maguzines), Publications Division was granted
earncd leaye for one day, the 28th Dccember 1949,

B. 8. DABARATHY, Under Secy.

New Delhi, the 27th February 1950

No. 25/29/49-F.—The services of Bhri 8, 5. Aiyar, Sonior
Director, Wilms Division, Bombay have been terminated
with effect from the 8th Yebruary, 1050.

A, 5, BHATNAGAR, Under Secy.



MINISTRY OF OOMMUNIOATIONS
New Delhi, the 28rd February 1950
No. 11-A/2-48.—In pursuance of sub-rule (2) of rule 135
of the Indian Aircraft Rules, 1987, the Central Government
is pleased to appoint the Hon’ble Bhri Jagjivan Ram as

Chairman of the Air Transport Licensing Bourd with effect
from the 1st March 1950,

(2) With effeect from the same date, Shri R.
Narayanswami will cease to be temporary Chairman of the
said Board.

V. K. R. MENON, Secy.

_ New Delhi, the 28rd February 1950

No. 4-V(63)/48,—Mr. 8. Ramomritham, officiating
Benior SBeientifle Officer in the Civil Aviation Directorate,
has been confirmed in that post with effect from the 5th
January 1950,

No. 14-A/24-49.—Mr. M. N. Chande, Bafety Pilot,
Civil Aviation Training Centre, Allahobad has been placed
under suspension with effect from the 30th January 1950,
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New Delhi, the 27th February 1950
No. 1-M(49)/49.—Mr. J. M. Sil, Director, Regional

Meteoralogical Clentre, New Delhi, hes been uppointed to
officinte at Deputy Dircetor (General of Observatories
(Instroments) with effect from the 80th January, 1950,
vice Mr. V. V., Hohoni, appointed to officiate as Director
General of Observatories.

P. K. ROY, Dy. Becy.

PosTs AND TELEGRAPHE
New Delhi, the 23rd February 1950

No. S8TA. 101-7/80.—Mr. H. E. Francis,
Telephone Tmngineer, Development  Braneh, Posts and
Telographs Department, New Delhi is granted leave on
average pay for 3 months und 6 days from the Ist March
050. .

Automatic

V. K. MENON, Under Secy.

MINISTRY OF WORKS, MINES AND POWER

New Delhi, the 21st February 1950

No, 13(308),—The services of Shri D. N, Endlaw, Offi-
ciating Superintending FEngineer, Central Public Works
Department, have been placed st the disposal of the

Ministry of Rehabilitation with effect from the afternoon
of the 31st Decmeber 1049, :

H. ¢. GUPTA, Dy. Becy.

————

New Delhi, the 22nd February 1950

No. E1. 1.88(8)/1.—The following officers in the Central
Electricity Commission were appointed to officiate in the

posts and for the periods mentioned against their nomes: —

Period for which appointed

S%‘_i’a'.l Name and Designation of officer Post in which appointed to officiate b0 offivian
From l To

1. | Mr, 8, Bose, Project Officer . ) Benior Project Officer 90-7-49 Until further orders

9, » R.P, Patel, Junior Project Ol’ﬂcel_- Project Officer 30-7-49 27.11-49 )

3. » N.J. Balani, Junior Project Officer Do, 28.11-49 Until further orders
4, » R. K, Ganguli, Technical Agsiatant Project Officor, Grade <07 . 21-8.48 ' 31-8-48
B. » R. K. Ganguli, Assigtant Engineer Junior Projeot Officer 1-0-48 2(-8.49
4. » K. Mrityunjaysn, Technical Agsistant . Project Officer, Grade 'C’ 0-6-48 31.8-48
v, » K. Mrityuhjayan, Assistent Engineer . Junior Project Officer 8.10-48 7-10-49
5. '] » R, K. Sen, Assistant Engincer Do, 30-7-49 97.11-49
9, » 8, 8, Murithy, Technisal Asgistunt Project Officer, Grade *C’ 21-6-48 31-8-4%

10, » 8, 8. Murthy, Assistant Engineer Junior Project Officer 1-9-48 7-10-48 o
11. » K. R.8. Iyengar, Aesistant Fngineer . Do. 97.12-48 6-0-49
12. » A, M. Mandal, Supervisor Do, 14-2-49 1-8-49

New Delhi, the 23rd February 1950

No. DW. 1/285/60.—The Services of Shii R. L. Varma,
1.8.B., Director (Waterways), Central Watcrpower, Trriga-
tion and Navigation Commission, have been replaced ab
the disposal of the Government of Assam with effect from
the 81st January 1950 (afternoon).

No. DW. 1/265A/80.—Shri M., .. Sood, I.8.E., Director
(Statisties & Publications) took over charge of the post of
Dircetor (Waterways) with effeet from the 3lst January
1950 (nfternoon), in addition to his own duties, vice Shri
R. L. Varma, 1.8.E., reveried to the Government of Assmn

from the ssid date.

No. EL.-I-99 (B4).—Mr. H. 8. Kulkarni, Deputy Chie
Engineer, Central Electricity Comrnission, Simla was
granted earned leave for 29 days with effect from the 28tk
January 1050, with permission to affix the closed holiday-
on the 26th and 27th Janusry and Sunday the 26th Febru
ary 1960, to His leave.

No. E1. I-88(8)/II.—~Mr. M. B. P. Sarthy, officiatin
Project Officer in the Central Eleetrieity Commission wa
reverted to his substantive post of Junior Troject Office
with cffect from the afternoom ~f the Oth Septembe
1949,
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New Delhi, the 25th February 1950

No. A417(1).—Mr. E. V. Gregory, Controller of Printing
and BStutionery is granted leuve on average pay for one
month with effect from the 20th February 19050,

No. A417(2).—S8hri A. C. Sen, Manager of Government
of India Press, New Delhi, is appointed to officiate as
Controiler of Printing and Stutionery with cftect from the
20th ¥ebruary 1950 vice Mr. E. V. Gregory granted leave.
The unexpired portlon of Shri Ben's leave has been
cancelled.

8. NEELAKANTAM, Dy. Secy.

MINISTRY OF LABOUR
New Delhi, the 28rd February 19560

No. Adm. 1.—Mr. V. R. Natesan relinquished charge of
the office of Research Officer (Actuarial) in the Ministry of
Lahour with effect from forenoon of the 20th February 1950.

No. AL1056(1).—Mr. IR. Ii. Dhatnagar, a permanent

Superintendent in the Ministry of Labour, has been
appointed as Becretary, Cuachur Tea Gardens Enquiry
Comumittee, with cffect from the forenoon of the 9th
February 1950.
New Delhi, the 23rd/24th February 1950
No. Adm.1(1).—On return from leave, Mr. R.

Ramuaswamy, an officinting Superintendent in the Ministry
of Lubour, resumed charge of his duties ag o Superinten-
dent with effect from the 21Ist February, 1950 (forencon).

No. Adm.1(2) —On rclinquishing charge of hiz duties
as un officiating Superintendent in the Ministry of Labour,
Mr. K. Veeraraghavan reverted as a temporary Assistant-
in-Charge in that Ministry with effect from the 21st
February, 1950 (forenoon).

SADASHIVA PRASAD, Dy. Secy.






